NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
 AHMEDABAD

~ Co. Appeal No. 24/252/NCLT/AHM/2017

Coram:

Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

ATTENDANCE- CUM ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 30.08.2017

‘Name of the Company: Devang B Parikh

(Anll Shah Financial Servnces Pvt Ltd)
V/s. '

Registrar of Compan_ies, Ah meda_bad

Section of the Companies Act:  Section 252 of the Companies Act, 2013

- 5.NO. NAME (CAPITAL LETTERS) DESIGNATION _

REPRESENTATION _ SIGNATURE
1 . )E\‘Jﬁﬂ M; PA"Q‘F’T PCS L e, DS o 4—_*—:'—1?-‘-:"“"5
| _ - D12 T
2.

Heard arguments of Leamed PCS for Appellant

Appeal 1S admltted

Appellant 1S dlrected”to file 'copy of Gazetteand copy of STK—S.

- Appellant is directed to issue notlce of date of hearmg to ROC and shall file proof

- of service. _ _ _
List the matteron14.09.2017. o B - /
"B KKI RAVEENDRA BABU -

o - MEMBER JUDICIAL
Dated this the 30th day of August, 2017. . |



